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Demand for Appointment of Commit-
tee on the Workin&" Of Indian Institute 

of Public Administration 

816. SHRI R. P. DAS: 
SHRI BAKSI NAY AK: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether Government have 
received any memorandum from the 
Members of the academic faculty of 
the Indian Institute of Public Ad-
ministration, New Delhi demanding 
appointment of a high power Com-
mittee to inquire into the working of 
the Institute; 

(b) if so, the salient features 
thereof; and 

(c) the reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
K. R. GANESH): (a) No Mem'Jran-
dum from any member of the acade-
mic faculty of the Indian Institute of 
Public Administration ha3 been re-
ceived by the Government. A memo-
randum dated 26th August, 1972, 
however, has been received by the 
P. M. in her capacity as President of 
>the Institute from certain members of 
the academic faculty of the Institute. 

(b) The memorandum contains 
allegations relating to mal-function-
ing and mis-management of the 
Institute including, inter alia, received 
improper use of the grants received 
by the Institute from the Government 
and other. agencies for building up of 
academic faculty; excessive involve-
ment of the Executive Councillors in 

day to day functioning; absenc.1 of 
faculty participation in policy formu-
lation and denial of opportunities to 
the faculty members for participa-
tion in important national and inter-
national deliberations. The signato-
rirs have also sought the appointment 
of .a high-powered Committee to en-
quire into the structure, organisation, 
management and working of the 
Institute. 

(c) Indian Institute of Public Ad-
ministration is an autonomous orga-
nisation rc gistered tinder the 
Societies' Registration Act of 1860 

and as such the Government do not 
interfere with the internul .adminis-
tration of the Institute. However, 
Prime Minister, as the President of 
the Institute, suggested to the Chair-
man of the Institute that some-one 
familiar with the problems of Public 
Administration be asked to luggest 
necessary changes In the Institute's 
organisation and programmes to en-
able it to fulfil the purpoSE' for which 
the Institute has been set up, as in 
her view there was need to critically 
examine what should be done to en-
sure that ~ Institute lived upto the 
high expectations. 
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